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| 25.07.2006 (Present : Hon'ble Sri K.V. Sachidanandan

Vice-Chairman,

i (
ﬁ

The case of the applicant is that he

s working as UDC, who is senior to the

private respondents as evidenced by

| g‘:eniorit.y List, annexure - 1II. Learned

gounsel for the applicant pleaded and

-gued that eriteria for promotion to the |
@eﬁt of Head Clerk is 50% of vacancies by
) merit list of
ﬁepm‘tmmtﬁ} Examination and 50% of ‘:‘he

ﬂacumbents from the

\{racancies from the seniority gquota. The
grivate respondents, who are juniors to
flie applicant vide order dated 24.05.20006,
gonexure - 1V, they have heen promoted to
he post of Head Clerk from the seniority
(§uota. The claim of the applicant is that
lge is much semior to the private

respondents and there is a wvacancy at

uwahati to the post of Head Clerk.

I Heard Mr B. Chakrabarty, learned
ciounsel for the applicant and Mr M.U.
Almied, learned Addl. C.G.8.C. for the

-

respondents.
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25.07.2006 C‘a:z}sidefhag the igsqe'iﬂmivmi, ITam
of the view that the QA has to be
admitted. Accordingly, the application is

admitted: Issue notice to the respondents.

a5 -  The  learned counsel for the
applicant  shall take process for
Respondent Nos. 6 to 8 TPost on

DR e T 08:09.2006. 7
"“%QW T e -

&g‘ 3?.‘ N Jﬁ\ g - Learned | counsel for the applicant

y | submitted that there is a vacancy at

»Ygé Assam Awviation Works Division CPWD,

| Guwahati of the post of vHead Clerk. i the
respondents have initiated any step to fi |
up‘ of the = . zaid post it will 1 su'bje:%tg .
e to the outcome of the O.A.

Notic o %y oveley Sent

o D / GeeHem %@«y

AL G bo vesp o8 oy, |
! Ao 8 Jﬂ’?‘ CXE?’J AP Felben Pest the matter en 21:11.06:

Fe S/,L o/ns 782 12 727 -

Vice-Chamrman

1n Vice-Chairman
. 3
1 \° D 2/8f0 6 -
. . 21.11.2006 Mr.M.U.ahmed, learned addiiC.G..
/ﬁ#w - Lo~ eol C. submits that rgply statement is
being filed today. Let it be brough
o yecle- ’”@’5 2 77 A‘ éff’g B on record if it is otherwise in orde

/%Oé . ' ] post on 8912&2006.
},g/@ 6 L | | o L/'

‘ Sz~ MWYM VQ’""’“ Z ~ ‘ vice-chairman
K M /2 S0 /[ ‘ f bb 1 :
AN 08. 12 2006 Present: Hon'’ble 8ri K.V, Sachidanandan
@ D I\DJ 7+ Vice - Chaxrmém
| Learned Counsel for the

No wiz hive \)»%'V\

2 M reply statement, but not reach in the

4_26_/ record. The Registry is directed to keep it

Respondents submitted that he has filed

\{-0
=0 V* JO \ on record. Post on 18.12.2006. \/
No WVe hno been .
Wied. : Vice-Chairman
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- 9.1.2007 Heard learned counsel for the pariies.
Order passed, kept in separate sheets,

The O.A. 15 closed in terms of the

crder. . < l,—/

Vice-Chairman
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5ri Narendra Narzari |
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Mr.B.Chakraborty
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CORAM

- THE HON'BLE MR. K.V. SACHIDANANDAN, VICE CHAIRMAN -

1. Whether reporters of local newspapers may be allowed to Y@o
© see the ludgment? :

2. Whether to be referred to the Repor.ter or not? ‘x;ﬁio

3. Whether to be forwarded for including in the Digest Being compiled at
Jodhpur Bench & other Benches ¢ Y%No

4. Whether their Lordships wish to zee the fair copy l '
oi the Judgrent? . w WNO
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CENTRAL ADMINISTRATIVE TRIBUNAL GUWAHATI BENCH
Original Application No. 178 of 2006.
Date of Order: This, the 8th day of January, 2007.

THE HON'BLE MR. K.V.SACHIDANANDAN, VICE CHAIRMAN
Sri Narendra Narzari

Son of Late Mohiram Narzari

Resident of Village: Chatra

P.0: Ghograpar, Dist: Nalbari

Assam. | , - ...Applicant.

By Advocates Mr.B.Chakraborty & Mr. Abed Ali.
- Versus -

1. The Union of India
Represented by the Secretary
to the Government of India
Minmsiry of Urban Development
Nirman Bhawan
MNew Delhi—-1.

Direcior General of "Works
CPWD, Nirman Bhawan
Nevw Delhi—1.

N

3. Additional Director General (ER)
CPWD, Nizam Palace
234/4, AJ.C. Bose Road
Kolkata — 20.

4.  Chief Engineer (NEZ) CPWD
Cleves Colony, Dhankheti
Shiliong — 3 (Meghalava).

5.  Superintending Engineer {Coord}
Co-ordination Circle (ER)
CPWD, Nizam Palace
234/4, AJ.C. Bose Road

Kolkata ~ 20. V
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€.  Sri Sukumar Chakraborty
Office of the Executive Engineer
Kolkata Central Division
IV, CPWLD, Nizam Palace
Kolkata — 20.

7.  Sri S.K. Mukherjee
Office of the Executive Engineer
Kolkata Central Division
1V, CPWD, Nizam Palace
Kolkata - 20.

4.  Sri T.K.Roy
QOffice of the Executive Engineer
B.L.M.D., CPWD, Balurghat
West Bengal.
... Respondents.

N
A TT A

By Mr.M.U.Ahmed, Addl.C.G.8.C.

ORDER (ORAL)

SACHIDANANDAN. K.V.,{V.C.):

The Applicant, an UDC is aggrieved by the impugned ‘
order No.23/2006 issued 'b'y Memo No.9(255)/SE{(C)/ER/
CDNII/137 dated 24.05.2006 whereby Respondent Nos. 6.7 &8
who are much juniof to him hsve been promoted {o the post of
Head Clerk supercediné ras -claim for being so promoted prior
to them. Hence, this Original Applicationlseeking' the following
relief:—

[}

. 1ssue notice to show
cause as to why the Impugned order dated
24.5.2006 {Annexure-IV} shall not be

, L



guashed and set aside and as io why the
applicant shall not be given promoiion io
the rank of Head Clerk with retrospective
effect along with all consequential
penefits, call for the eniire records of the
case and after hearing the pariies, be
pleased to allow the application setting -
aside the impugned order and issuing
direction to the respondent no 5 fo
consider the case of the applicani as
prayed for.” '

[ G}

Heard Mr.B.Chakraborty, learned counsel for the
Applicant and Mr.M.U.Ahmed, learned Addl. C.G.S.C. for the

respondents. Mr. Chakraborty, referring to paragraph 5 of the

reply statement filed by the Respondenis, submitied thai the

Respondents had admitted that Applicant 1s senior to
Respondeni MNos.6, 7 & 8 buif due fo rion—avaﬁébﬂity of »his
CR/VCC the DPC could not take decision and his case will be
considered by the next DPC and if he 1s found fit for promotion
he will be offered promotion 2longwiith the benefit of seniority
in the grade of Head‘ Clerk. For better elicitation relevant
portion of paragraph 5 of the reply siatement filed by the

is
Respondents sxs/reproduced herein below:-

@

... The applicant is senior to
the respondent Nos. 8, 7 & B, but the DPC
could not take decision due to non-
availability of CR/VCC of the applicant.
His case snall be considered by the next

B
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DFC {CR and VCC now received) and if
DFC finds him {it for promotion, he will be
offered promotion and also get benefit of
the seniority in the grade of Head Clerk
when shall be reckoned from the date of
promotiion order issued in respect of
Respondent Nos. 8, 7 and 8."

Considering the said submissions made in the reply

S,\J

statement, Mr. B. Chakraborty, 1eaf'ned counsel for the
Applicant submitted that ‘since he has been assured in the reply
statement that his case WOde be considered in the next DPC,
ﬂ)ére 1s no need to pursue the C.A. any further and therefore,

ithe O.A. can be closed.

Taking into account the statement made in paragraph
5 of the reply stastement snd recording the submissions made
- by Mr. Chakraborty, learned counsel for the Applicant The

Criginal Application is closed.

=

.Y

{K.V.SACHIDANANDAN)
VICE CHAIRMAN

/BB/
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SYNOPSIS

The applicant was appointed as L.D.C. in the CPWD
aﬁd he joined his duties w.e.f 22.10.82. Subsequently on
passing Departmental Examinatioﬁ he was ‘promoted to
U.D.C. w.e.f. 25.1.89. In the gradation list of U.D.C
the appellant hasl been shown senicr to private
réspondents. However by the impugned order of promotion
dated 24.5.06 the private respondents have been given

promotion to the rank of Head Clerk superseding the

applicant.
LIST OF DATES
12.10.1982 : The applicant was appointed as L.D.C.
Annexure - I (PagelA -(L)
22.10.1982 : The applicant joinedhis duties as L.D.C.
25.1.1989 The applicant was promoted as U.D.C.
QJ/ Annexure — II {Page -{7 )
23.2.2006 : Gradation list of U.D.C. published
showing applicant senior to private
respondents.
Annexure - III (Page -1§-1¢)
24.5.2006 : Order passed giving promotion to the

private respondents to U.D.C. as Head
Clerk.
Annexure — IV {Page -2(2%

e



%L In the Central Administrative Tribunal

(An application under

Tribunal Act,1985)

» 1.

Guwahati

Bench :Guwahati

Sec.19 of the Administrative

0.A. No ./ /& /2608

Sri. Narendra Narzari

Son of Late. Mohiram Narzari
Resident of village - Chatra
P.0. Ghograpar, District

Nalbari, Assam

-- Applicant

- VERSUS -

Union of India

Represented by the Secretary
to the Government of India ,
Ministry of Urban Development

Nirman Bhawan, New Delhi - 1

Director General Of Works,
CPWD, Nirman Bhawan, New

Delhi - 1

‘Additional Director General
A{ER}, CPWD, Nizam Palace,
234/4, A.J.C. Bose Road,

. Kolkata - 20.

hief Engineer (NEZ}, CPWD,

9!

Cleves Colony, Dhankheti, -

hillong - 3 {Meghalaya}

wn
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5. Superintending Engineegy
(Coord), Co-ordination Circle
(ER), CPWD, Nizam Palace,
234/4, A.J.C. Bose Road,
Kolkata - 20.

6. Sri. Sukumar Chakraborty,
Office of Executive Engineer,
Kolkata Central Division -
v, CPWD, Nizam Palace,
Kolkata - 20.

7. Sri. S.K. Mukherjee,
Office of Executive Engineer,
Kolkata Electrical Division -
IV, CPWD, Nizam Palace,
Kolkata - 20.

8. Sri. T.K. Roy,
Office of Executive Engineer,
B.L.M.D., CPWD, Balurghat
(West Bengal) .

-- ‘Respondents

~ i
¥

»<

1. Particulars of tﬁe orders against which the

application.iS'made.

Order of promotion issued by the respondent no 5
vide order No.23/2006 issued under memnmno
No.9(255) /SE(C) /ER/CDNII/330  dated  24.5.06  given
promotion to the respondent no 6,7 and 8 to the post
of Head.‘Clerk in supersession of the claim of the

applicant for being so promoted. R

2. Jurisdiction of the Hon,blé Tribunal.

oﬁ/" :
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~
The applicant declare that the subject matter of

the order against which they want redressal, is within

the jurisdiction of this tribuna:.

3. Limitation. :

The applicant further declares that the
application is within the limitation prescribed under

section 21 of the Administration Tribunal, Act, 1985.

4. Facts of the case :

1. That the applicant is a bitizen of India and a
permanent resident of Nalbari district of Assam.The
applicant belongs to Scheduled Tribe community . At
present the applicant is posted as U.D.C in the office
of Executive Engineer, Guwahati Central Division,
Central Public Works Department ( For Short CPWD),

Guwahati - 21.

2. That the respondent no 1 is the Secretary of the
Union Ministry of Urban Development and respondent no
2 is the Administrative Head of the Department of
CPWD. The respondent  no 3 is the regional
administrative head of the Eastern Region which
comprises Eastern zone-I, Eastern Zone-II and North
Fastern Zone. The North Eastern Zone of CPWD is headed
by the respondent no 4. The respondent no 5 1is the

authority for making promotions,transfer and posting



g | (

| 9
) 1§' of ministerial staff of all the three Zones under the
Eastern Region. .
3. That the applicant joined in the services of the

CPWD as L.D.Céﬁfter being duly seledted and appointed
order No.9(4)/ACC/82/E—II dated 12/13"™ of October
1982. Pursuant to the order of appointment the

applicant joined his services w.e.f. 22.10.82.

A copy of the appointment letter

dated 12.10.82 is enclosed herewith

and marked as ANNEXURE - I.

4. That in the CPWD the next higher post to L.D.C.
is the post of U.D.C. which was.being'filled up under
the guidelines by the L.D.C. incuﬁbents from three
sources viz - 1) 37.5% on Seniority Abasis only ; 2)
12.5 % of merit quota by those L.D.C who top the
merit list in Depafémental Examination and 3) 50% by
those L.D.C.s who} passed the Departmental

Examination

5. That the appellant appeared in the Departmental
Cgmpetitive cum Qualifying Examination held on 25.4.86
from being promoted to the U.D.C rank and he éassed
the examination securing 4™ position in the merit list

and accordingly was duly promoted to the U.D.C. by



s - o ¢

i ) order dated 2.2.89 on the basis his merit position in

the Departmental Competitive Examination.

A copy of the order dated 19.2.87
declaring the merit position in
the exam is enclosed herewith and

marked as ANNEXURE - II.

6. That the next promotional post of U.D.C. 1s the
post of Head Clerk and under the guidelines presently
holding the field the U.D.C. incumbents are promoted
to the post of Head Clerk from two sources namely — 1.
Merit quota - 50% of vacanciés by incumbents from the
merit list of Departmental Examination and 2.
Seniority quota -50% of the vacancies on seniority

pasis from the rank of U.D.C.

7. That the respondent no 5 issued a provisional
Seniority list of the U.D.C’s in the Eastern Region of
the CPWD as on 1.1.06 vide office memorandum
No.9(259) /SE(C) /ER/CDNII/37 dated 23.2.06. In the
gradation list the name of the applicant appears at
gl1. No.4 and the names of the respondent no.6,7 and 8
appear at Sl1. No.10,11 and 12. The applicant states
that the placement of the applicant vis—é—vis
respondent no 6,7 and 8 in the.Seniority list were

made correctly and no changes were made subsequently

/\4ﬁ44&}1ezﬁ£x_ /¥4%€é;p»¢4



and the seniority positions amongst themselves hold

the field and no changes have been made.

A copy of the gradation 1list
published on 23.2.06 is enclosed

herewith and marked as ANNEXURE -

III.

8. That from the gradation/seniority 1list of the
incumbents in the Eastern Region in the rank of U.D.C.
as on 1.1.06 it would clearly appear that respondent
no 6,7 and 8 are Jjunior to the applicant. The
applicant states that the seniority he.has earned over
the private respondents by virtue of his passing
Departmental Examination and getting early promotion

to the rank of U.D;C.

9. That the applicant came to .know that in view of a
number of vacancies to the rank of Head Clerks in
Seniority Quota, the ‘authorities were to make
promotions to the fank of Head Clerks on the basis of
the above gradation list. As éuch the applicant was
shocked when the respondent no 5 issued the impugned
order No.23/2006 issued by memo No.9(255) /SE (C) /ER/CDN
11/330 dated 24.5.06 whereby the respondent no 6,7 and

8 have been given promotion to the rank of Head Clerks
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in  supérséésibh1 6f- the claim of the applicant for
being so promoted prior to them. As stated above the
respondent no 6,7 and 8 are much'junior to him in the
rank of U.D.C and therefore the action of the
authorities in depriving the applicant of his
legitimate promotion and giveing promotion ‘to the

respondent nos. 6,7 and 8 is illegal and arbitrary. As

‘9

such the promotion:of .the.respondent .no 6.7, and 8. vide .

the impugned order dated 24.5 06 is not sustainable in
law and the applicant is entitled for being so
promcted. The applicant made a representation before

the respondent no 5 in this regard on 2.6.06. However

in view of the urgency in the matter he is approaching

before the hon’ble tribunal without further waiting

- o -
ICY 1In The matter
A copy of the order dated 24.5.06 is
enclosed herewith and marked as
S Ttr
NNEXURE - IV,
B inatc LI SppLicant sTtates tnat since nis
acpointmed Az L.u.. and nis promotion To tne rank ot
’L.J:"—A' — i
v.0.C. nc has maintained a clean and unblemished
3EIViICE& Irecora AT no point o¢of time in his service
4 - ~ P ok T R S o~ v~ 3 -~ N R - = 3 -~
Carriey anvining adverse nas &ver peen commnunicated Tl
1im in any manner. Therefore the applicant states that
Fners oouoa nat e ANV valin or lenallv . sustainabie
"""" - = - - D - - - = - 2
rezson in depriving the applicant of his promotion and
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in his suppression by incumbents junior to him in the

rank of U.D.C.

11. That as stated above the applicant has been

deprived of his due promotion to the rank of Head

Clerk. At presenf one post of Head 'Clerk is lying
vacant at Assém Aviation Works Division CPWD, Guwahati
and the applicant has come .to know that the
authorities are going to make.further promotions to
the post by persons junior to him in the gradation
list in which case the applicant would suffer

irreparable loss and injury.

It may be relevant‘to mention in the context that
the authorities had a meeting on 22.9.99 with the
service association of the CPWD and attended to the
grievance of the association as regards posting of
incﬁmbents locally as far as possible instead of
sending them far off places in the North East. The
matter was assured to be taken with_the respondent no
5 and since then as far as possible the incumbents
have been placed/posted to the vacant post available
locally. The applicant states that he has made out a
prima facie case and the balance of convenience is in
his favour in as much as the applicant wogld suffer
irreparable loss and injury in the event thebinterim
order sought for 1is not granted. ( The applicant

craves leave of the Hon’ble Tribunal to produce the

\
f

Wwﬂ/m Kfar30m;

°3
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{7 minutes of the said meeting and other relevant

documents as and when <call for by the Hon’ble

Tribunal ).

12. That as such the applicant states that if the
post vacant in Guwahati to which the applicant 1is
entitled for being considered for promotion is filled
up, he would suffer irreparable loss and ‘injury and
the Tribunal may be pleaséd to pass some interim order

! protecting the legitimate interest of the applicant.

5. Grounds for relief with legal provisions

I. For that the action of the respondent in issuing
the impugned order giving promotion to the respondent
no 6,7 and 8 who are admittedly Jjunior to the

applicant, 1is illegal and arbitrary and as such the

impugned order is liable to be quashed and set aside.

II. For that in view of the wundisputed Seniority
position of the applicant over the respondent no 6,7
and 8 iﬂ the gradation list, the applicant is entitled
to get the promotion from the date his juniors have
been so promoted to the rank of Head Clerk and the
impugned order issued in supersession of the claim of

the applicant for being = so promoted, is not
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- “{ sustainable in law so far it relates to the private

respondents.

III. For that there beiﬁg no justifiable reason before
the authorities is. not considering the case of the
applicant for being promoted to the rank of Head Clerk
and giving promotion to the incumbents who.were junior
to him in service is illegal and arbitrary and the
impugned order 1is 1liable to be set aside to that

extent.

IV. For that in any view of the matter the action of
the authorities in issuing the impugned order and
leaving out the case of the applicant for being so

promoted is not sustainable in law.

6. Details of remedies exhausted.:

The applicént has no relief under the service

- rules.

7. Matters not previously filed or pending with any

other court.

The applicant further declares that he has not

previously filed any application, writ petition or
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'{f suit regarding the matter in respect of which this

'’

application has been made, before any court or any
other authority or any other Bench of the Tribunal,
nor any such application, writ petition or suit is

pending before any of them.

8. Prayer

In the premises aforesaid, it is, therefore,
prayed that Your Lordship may be pleaged to
admit this application, issued notices to
the respondent to show cause as to why the
impdgned order dated 24.5.2006 (ANNEXURE -
IV) shall not be quashed and set aside and
as to why the applicant shall not be given
proﬁotion to the rank bf Head Clerk with
retrospective effect along with .all
consequential benefits, call for the entire
records of the case and after héaring the
parties, be pleased to-allow the application
setting aside the impugned order and issuing
direction to the respondent no 5 to consider

the case of the applicant as prayed for.

And for this act of kindness the applicants, as

in duty bound, shall ever pray.

8

Norendrea Noszan



“( 9. Interim order

It is further prayed that pending disposal of the
case Your Honour may be pleased to issue direction to
the authorities not to fill up the post of Head Clerk
lying vacant at Assam Aviation Works Division, CPWD,

Guwahati for the ends of justice

10. Particulars of bank draft/postal order in respect
of the applicatioi fee

(1) I.P.0. No. 24} 32 $25)-
(ii) Date AX.F. 06

(iii) Issued by Guwahati Post Office
(iv) Payable at Guwahati.

S,

11. List of egcloéﬂfes.

As stated in the INDEX

Nonerdha Neagon,
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VERIFICATION
I, Sri. Narendra Narzari, - son of Late. Mohiram
Narzari, aged about 52 years, resident of village-
Chatra, P.0O. Gograpar, District : Nalbari, Assam,

do hereby verify that the statements made in
paragraphs Nos. 4(1,2,3,4,5,6,7,8,10,11 and 12 )are
true to my personal KnoWledge ; those made in
paragraph nos 4(9) are matters of record and the
statements made in. paragraph nos. 5 are believed to be
true on legal advice and I have not suppresséd no

material fact

And I sign this verification on this 24 th day of
July/ 2006 , at Guwahati

\/Wébhﬁ?h;btf& /Wé@&— vzl
Place é;pﬂehaLuuLf Signature of the applicant

Date QJ-{' ‘:].,@/,g
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2
Government of India
1 (» Central Public, Works Department

© a7 No. 9(4)/ACC/ B2 /B-I1

a5

Wt mmm s M AR meen e | SR e mee

.

. e -~ A L R .-'. £
Cet 0 Shrd/Seb. _Nerondee vt o Nawmard & nominee of the

Staff Selection Committee(N.E.R) Registration No. 43.13487

ANNEXURE -T_

. . ’ o
Dated,Gauhati JZ fte/ 1982,

b

Vv

\:

ﬁ”isfhereby cffered a purely temporary appointment-as'LQWER DIVILIOW

1 CTERY until further orders conférring on him/her,no .right of “con~.. ... -

3!

T S P o, ! La g e é
“fifmation on the ‘following terms and conditiongs -

1.7 % An"initial pay of Rs.260/- b.m in the scale of Rs.260-6~
RSP 290~EB-6-326~8»EB—8-390410—4OO/5 plus usual allowances
" ‘as admissible. . .

L]
>
s

'»_2;-' . The appointment will take €ffect from the date he/she.

' &ctually joins duty.

[

‘$3;?ﬁ' 2Nbrtravelling allowance will be pdid fof ibiﬁing this-

. @ppointment. . :
" The appointment carrieg with 1% the liability to serve

An any part of India or outside where the C.P.W.D.has .
an organisation. : ‘

“at any time without assigning any‘reasons.but‘ordinarily

‘His/her seérvices are liable to be terminated,by the Govt,

one month notice will be’ given. If, however, he/she wishes

Jfo resign, he/she will have to submit his/her resignation
and wait for itas acceptance by the Govermment. In cess no

"89es away without its acce tance, he/she will be treated
. &8s ﬁavlng been dismissed fgom sefvicéIwithﬂa_disqualifi—

.cation for future employment under the. Céntrdl Govt, - -

from a Stipendary 1st Class Executive Magistrate(inclu~
ding & District Hagistrate or a Sub~Divisidnal Magig—-

A trate) or frex two Gazetted Officers who a¥e 'known to

. Union or Statg Govt., diaqdalifyiﬁg'h;m/hérfior future
B employment under Government or thai hé/she hag obtained |
" . smployment by acceit he wili be diomissed ¥rom service "

A0s, o, He/She %s en Inaian National,

him/he; for the l:zst three years but not relateq to him/
her before he/she -3 allowed to join- the appointment...

.Ogiginal.gertxflcate'ahd testimonials in support of hig/
o ferrgualificavios, cxperience and age shoul be produced
© tbefore Joir lng duty. ‘ e -

iy - .

] -have ¢ gubmit a discharge certi
.-3_._’?.31: .emrloyep, ' I

P39 IR cags it 1e nroved”aftgrﬂtheiabbeptanCéﬁdf;Sffer-aﬁaf

* . appointment that ne/she is’ disiissed eiployes. of the

without any remuneration,

6. He/.k:z is required to produce a'certifica%e.of character

. . If he/sae hag bveen employed anywhere reéi;ﬁéiy' he/sﬁé$“
owill pE ?icgte £rom his/her

Veariide

ey
"

 FURN .:_ POV . . . 3 -';'t._f' [T s s - '3;"",_-~ .
" i “He oy Y R TLI e e . B IR - E'L.* "k RN s, e, F
éﬂ%¥2,=. a?/ﬁheﬁWIII not keep “wo-wives &t anyﬁtimaxthrougﬁbufﬁ§ '
"2% W \ig her service. - Sefis ST TR
e g P TN b ' L R
SRR ) ‘ Contd..,2
LS
‘;' ¢ .
. .: 'r Lt :.’-'" - . ' } ) . \ ..
it ek H . [, R i A ".“—c‘r\' S,
: Certified to detrue copy . - - N .
: . Advociu- : ¥ : -?;Z‘?., B
o " ‘Gsuhati High Court ) . :‘*‘f'»’"‘":‘ S Ml




20.

.21,

S 2.

’ ‘L 23‘.‘ ‘

26,

' 27;'

S \
- 2 .. /L:

T2 Tmree  Lacirenars tre ‘) R : Yo 3 )
His/Fewr ucrvices willi be terwinated if,he/she is found

. to e & axcoholist.

He/She. will have %0 %..ce an oath ¢ :

i G. “© & v e d.th of alleglarce t0 the

Constitution of India, at the ti Larn e
- R H i .

appointment. ’ vime of taking up of the

His/Her appowntmept:;will; he: provwisional-subject to his/

Tit, |

He/She is requested to produce a medical certificate .. ..

. her character and antecedents bein : - ==/
Eefice GeE0R1 T s ASE CRe TRES Egiﬁg_ggg{ggggdmggiggiiy:

fore taking wp-sérvice..

‘He/She will be on probatiéh for a"ériod of 2 yea
: o W | 1 ars a
liable to be.exﬁende@.by the apppigting authorgty.gz_pd

He/She has passed/will hdve to pass typing test at: 30
words per‘minute'before?and eligible %gr: .P./annuai
increment/confirmation. ‘ R

He/She will have to give an undertaking that he/she
should moin%ain the other dependent of his/her father's
family. : :

 On his/her assumpiion of duty, he/she must apply to

+he Estate Officer for Govt. accommodation in the pres-

crived form {(whereever it exists) within a week in order
to be eligible to draw House Rent Allowance as admisggi-

ble under the Rules (in the event of guch 'accommodation

peing no’ available) failing Which no House Rent Allow-
ance -will be paid to him/her. - - -

- He/She will have to £ill in a.declaration-of temporary
‘gervice on joining the- Department.. . ... ..

. 'He/She will be governed by the Subordinaté Services

Disgcipiinary/Control & Appeal Rules etc.as framed by
the Government of India from time to fime. " .

‘He/She will have t0 give detatls of his/her povable &
. immovable property within 4 weeks from* the date of nis/
“her appointment;jSimilarninformation;will?haVe to be
.furnished in respect of his/her family members.

~ He/She will not leave the Depéptmerﬁ on an offer bein
" received from any other Department where he/she might

have applied before being nominated here. Also he/she
will no%t apply direct for any post outside the CPWD.
He/She will have to give his/her Home Towrn declara~
tion within 7 days. o
Scheduled Castes/Scheduled Tribes caniidate will hi..é
to furnish & certificate in the prescribed from in
support of candidate's claim to belong to a Schedulcd
Caste/Tribe. . _ ,

\ .

“Hig/Her apvointment ¥ill be govered Bg}%hé»reiévant'

rules and créers of Govt.igssued fror vime to time. .
. . \.

It any declaration given or inform:.tion furnished by
+the .candidate. proves to be false.or if the cgndidate

iag’ found to have wilfully suppresged any material.

information he/sue will be liable to be Femoved from
gexrvice end such cther actlon taken as Government may
decm necessary. B ‘

C éntdo . . 3

| 4



28, If he/she accepts the offer on thé‘termé 8lven above
he/she should Teport for duty to the S

&u@u:m24,Aaam&Jkuuuxamaipaughommn Rehas
on or before__30=10wiagy _«- If the candidate

fail - to report for duty by the prescribed date, tne
offer wiil be treated ag cancelled,

29. The “orm-1 appointment order will bve igsued on hig -

Joining i fter completing required formalitieg by the
€ concerned Circie.

Superintonding Engineer of p

Enclo:- One proforma.

| To
Shri Nrrenirg Nﬁrzaxi,
y —==roaela Nar

vy i e,

. “'_"—.—““““*-'--—..- s
C/0, Sy Alcen Bogg&~0f£ice,ot th

Ezanine Lae,l'Acooungg, '

AT ;:;’a’:‘:-‘\shuli.;" . - .,‘..)'.. - Sl

bc'-go
1. nnlﬂD%rocﬁor N.E.R), pp, S. K.Bhuyan Road,
- ete o Saubatiz. 7y 001 with reference 4o his
N' ‘ M-h— -‘-N-"“ﬁ'-____q.
2. The Supers: "ding Bnes |
s No.T.  »o8 Bngineer(Coopg, Calcut at
Clrcle Jo.I5-,P.W,D.,Oalcutta~201'3’ lcubté ventral
3. The Ese Ut e Engincer . | ——
M“-—-o--“-—--m. -~ — ~<--NMM
g‘ﬁ/ —
- ( 2r; R.playppy
Superlntending Engineer
Assanm Central Circle,
CPWD,Gauhati~21.'
Nasker/
thy
- NI NP R \f“"ﬂriﬂv”

§ ek g o

[

LR AN
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COP”\"’ o

1 ey E: = 3T YTy i
1 Jo~ l»”" 19 86 . ‘“‘RU"& ‘t.’ :)‘u ..\4‘.11\ INW m“ D It NOINJ—IJJ N COOleI«/‘XT.L N
CL’\‘IC 24 {E;e/] ry C w;) ‘J\’ m}«) e i
NDING ENGINDIERS AND

MEMOR AR DUA RO« Cont/Bxai/Br /ﬁemxd/mz/Ca1/279&q“te

LSUTTA ‘\T)T“‘”’ B3SED TO
.
! .

STANIUNM

SYEAFENE
e i oo e 0 bt

The following LDOs passed the deparimental

ompetative~cw uuuuulghw*no examination held on 25,4,88

”+o¢ promotion Lo the post vf UDC and their'ﬁgm@s are

”""'xts.rau <>d "n order of merit

S LiNoLE

5

AN

[N SV

Name Deyof Office 0 which
. seniority, attached,

Cop\f x.p

\-A.‘LL k.:l\..,

®
Central P.w.D., Suwak

S/Shri

¢ B.PGuha 20,6480 Sauhati Cent1DVﬁ ,
D.C.Paul 13.3,.78 Gaahax Cant.Dvnﬂ
. O-QqK,ChaﬂlcﬁulTV 21 10,48 Assam Cont.Circle
4, ‘\,Nal zard {s7) 22,10,.87 Agzar Cont,Cdrele o
5. Aaajan Des (3,40) u)qlo,az Agsanm Cent.Clrele
S ?rudﬁ Sy Das (8/0) 29,10.82 Assam Avn.Wotrks Dvn, |
T T.uniOﬁe& 11.11.80 Raipur Cent.Dvn,
8, C.KeDutta 17,2,6% Gauhati Elect,uwn, I |
9. Milan Ch. Ghonn 369,73 Cal.Cent+ «Clrcle No, I
10 A K Roy 24.12.79 - Cauhatt Cent Dvn,
“il.LRajendra Singh JOQ7°79 - Matiipur Cent»Dvna :
-»4’3‘..\, it Das 294081 Gauhati Elect,Dva,l
A3 .Co8alikia (s 28,9.81 SGavhati E1,Dvn IT
l“uqmt¢uadh3dﬁ Sarkar(Sie) 5,7,77 CGanhati Cnntﬂbvn,
N
| |
86/«

Superlatending Engineer{Coord)
‘astern Zone,CPWD. Caletivta,

'nu—-———oM’-—l*N—-“M"w‘—wm.-n-.—-b“m“q-‘m

NC.9(32) /ACC/RTT
GOVERNMENT OF INDIA
CENTRAL PUBLIC. WORKS NEPARTMENT

DATED GUWALATT THa fjﬁ&\thRUARY L5987,

1. Shri o .¢.Chalke sy, LJ:),..., Azsam Cent,
Li=21 for informatiom, N
-{ﬁ{/énrz Ne Narzord, 1.D.C., Assam Central Circle,
PullsDes Cuwahatinll foy infoonation,

3e »‘l’?h*‘i n]"ijz’!!) D.._i‘;, L.xI.uC., A.Jéi&m Cl’iﬂuf&l Ci’rcj.c:,

PLULD ., CUWuﬂﬁtnww for lnformation¢

.i%&ﬁg 1 ng:z_,nr»vr, o g

‘ 3 am Ceﬁtrdm Clrele,
‘ -un-P N«D oyr‘uwtﬁbat»“‘tg’iu

190219 %’é;?/” } , . L/

Coftified to be true copy

(R ;“;*?

Advocate -
Gauhati High Court



ANNEXURE - III

GOVERNMENT OF INDIA
CENTRAL PUBLIC WORKS DEPARTMENT
OFFICE OF THE SUPERINDENT ENGINEER COORDINATION
CIRCLE(ER), 2™ MSO BUILDING, WNIZAM PALACE 17TH FLOOR
234/4 AIC BOSE ROAD,'KOLKATA -~ 20.
TEL: (033) 22877416 FAX NO. (033}2281-3183

No.9(259) /SE(C) /ER/CDNII/137 Dated : 23.02.06
OFFICE MEMORANDUM

A provisional seniority list of UDC in CPWD under
Eastern Region as on 01.01.2005 has been prepared and
enclosed for circulation amongst the UuDC. All
SEs/SE(P&A) /EEs CPWD under Eastern Region are requested
to circulate the 1list to all concerned officials.
Although efforts have been made to incorporate all the
available information, however it is requested to please
check the 1list for its correctness and intimate
missing/discrepancies, if any, after verifying from
service book to this office for necessary action at this
end. If no objection/comments are received within next
two months, the provisional seniority list enclosed will

be treated as final.
Encl : As stated
Sd/ -

' Superintending Engineer Coord{ER)

Copy to :

‘ [N

(&8}

Coriitied (6 be tru2 copy
N

Advocafe
Gauhati High Court
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. SENIOR!TY L~STOFpDC EASTERN REGION CPWD AS ON] 1 06 L : :
{ . [ T - - - £ E - 7 7
SenNi_ | _ i REGI | -~ . ICIRCL |3 2 S U EPE ' i
o {:sALiName- ~F %, igory DOB - - |ON ZONE'E’ .- |Ofice _|ofiStn___- |DOEInGovt DOEinCPWD DOEinGrade :DOCONF_ IDOSeniority- L/- 2
- 1iSn_ilalzi T 9T~ | 31/12/1947JER |EZ2 . |PCC- |DCD.  |Dhanbad .. |- 06/08/1366| . 06/08/1966| 20/11/1978] 01/08/1984| - 20/03/1978}  ~
| 2iSri_[Das Azjan TISC- | 19/11/1956|ER_ {NEZ - |[ACC2 3 |AAWD . iGuwahati .29/10/1982] 29/10/1982 —20/04/1988} 01/04/1988| _06/04/1988
351! Saikia Dilip Ch. -~ %~ ©_|ST+4 . O1/09/1S54|ER__|NEZ - |GCEC:|GCED1 Guwahati - [t | 25/04/1988; .. | 056/04a1988
2Y57h [Nazari Narindra ..~ - -|ST. | 01/07/1952|ER ~ |[NEZ - 'JACC1 _ |GCD?> * {Guwahati 7~ 22110119821, 22/10/1982 25/01/1989] 01/04/1988] 25/01/19884"
"7 55 IRoyM. K. .. -° - |Gen | 20/04/1957|ER |EZ2 ".|BCC {BCD1 _iBhubaneswai 23/01/1879; _23/01/iS79] 11/04/1990; 01/04/1983 08/12/1989
Gien Kuxurg . T 7 1ST- | 07/021955|ER EZ2.  {BOC® |BCD1__|Bhubaneswai -24/03/1980] _ 24/03/1950!  29/12/19897 01/0S/1982] 06/12/1989;
71Sri ‘Ghosh Amit Kumar :° " iGen | O6/G3/1945|ER  |EZ1 ‘., |KCC2 ={KCC2 = _;Kolkata ~ .04/1171965]  04/11/1955] _ 10/05/1S90" . 21/12/1989!
315 Bhattacherjee R %, ~'Gen | O1/03M1946|ER |EZ1 - |SEP: |SEP.. . |Kolkia - ~O1/04/1956]  01/04/1985] 16/03/1990; . 01/09/1662, 21712/198!- L
. 9iSh BalldN -+ 5 . iSC” | 02/02/1946{ER™ EZ1.. IKCEC2KCED4 :Kolkata _25/07/1967!"__ 25/07/1S67] " 05/04/1990% 01/09/1982] ~ 21/12/1983!" ]
18751 iChakrabaorly Sukumar_iGen | 02/01/1947|ER {EZ1-~ IKOC2 [KCDA  [Kolkata ™) |~ 26/08/1965]" 26/08/1886; 22/12/1989: '01/09/1982 2112/198314 ., . N
T FGn Muvhenes SK__ iGen | 1ZN1/1946:ER IEZ1 IKCEC2IKCED4 ‘Keikawz ~ | 25/10/1668]  25/10/1965 01/09/1982] _ 0i/01/i980:¢” o
77275\ Poy TK_______ _iGen | 20/07/1946/BOR {IBBM_IMCMC [BUMD ~_ Balurghat | 25/05/1967;  25/05/1857| . 13/03/1990: 01/04/iS€8] 01/01/1950h7" -
<13:5r_Ghosh Batul Cen | 31/07/1S47:ER__iEZ1 - KOC3 KCD5 _iKclkata 01/11/79561  01/11/1365] _02/03/1990  0i/09/1982] 11/91/19%9: _ .
14156 'Dutia Alok Kumar___ .Gen | 16/07/1943'ER__1EZ1  [KCC3 IKCD2 °_ iKolkata 26/06/1967; _ 26/06/1S57; _ 24/09/1996° _ 01/09/1982{ - 11/01/1990! B
_ 15.5n Chatterjee TK- _ __.Gen ! 05/01/1647/ER (EZ1 {KOC3 {KCD3 iKolkata 12/07/1967. _ 12/07/1987. _ 12/02/1990°_ 01/09/1982|  11/01/1890.
16:51 _ Das Kusum Ram - 'SC | 01/04/1948/ER__NEZ [ACC2 !AAWD - iGuwahati = {7 11/05/1968] 11/05/1985, 11/05/1990°  01/09/1982] 11/01/19¢0: - L
17iSr :SahaSC .Gen | 24/05/1847JER__1EZ1 _ |KCC1 iKCD7 . iKolkaia "24/07/1967! . 24/07/19571 _ 18/05/1930, 01/08/1884] _ 25/01/1930; ]
18iSr iSzhaRP._ ‘Gen | 14/1018481ER_ |EZ1 IADG: JSETLQ :Kolkaia »25/07/1887 - . 25/07/1967 : | 25/01/1380: L
18iS:i_1SorenLC_ ST | 01/01/1853]ER 1EZ1 = |KCC3 |KCD5 _ iKolkata " 31/0571950] __ 31/0511980] 1910471990 G1/04/158B] _ 20/03/1990] . :
20!Sri . iDas AnjuRani__ isC . T 16/01/1951{ER _iEZ1  IKCECH (KCECT {Kolkata T27/08/1968]  27/09/1958]  14/02/1992] 01/08/1984| _20/03/1920: . :
21(Sni_ . Soren Monohar __iST | 18/071¢36|ER _i£z2 {PCEC.|BCED _iBhubaneswal ~09/04/1980; 08/04/1560 07/051990; _ 61/09/15¢2] _ 05/04/1980! .
22!Sri_iJana Padma _ 'S¢ T 11/01/19471ER . |572 ©_ IBCC - |BCD2 _ iBhubaneswal 21/0Y/196S]  21/01/1963] _ 15/10/1980° (C1/08/1584| 04/05/1830: B
—_23i5n_NongrumE_ _ ST | 26/12/1954]ER__INEZ _ACCT -iMCD  _iShilong | 13/06/1930] _ 13/06/18601 _ 18/05/1990: _ 01/09/1882]  04/03/1380; o
24'Sri_Mongai KP iSC_ ! 16/03/1948iER 1EZ1  |KCC2 IKCD1_iKolkata 07/01/1572, __07/01/1872 _ 01/10/1986: _25/07/1874] _ 01/11i1480" _
25:Sn SamanaCK _ Gen : 29M11/I948JER IEZ1 !KCC2 {KCD1 _‘Kolkata 17/04/1968]  17/04/1968]  2112/i8%1: 01/08/19781 01/11/1980! o
_ 28'Sri_ Moh“my A “:Gen 1 07/06/1S64|ER "|EZ2 _ {PCEC BCED - i{Bhubaneswai  19/08/1885| 19/08/1285; - 22010/1991:  01/04/1988] - 01/01/1881!
27'Sri_Southem Joseph- ST | "19/07/1980jER _JNEZ ACC1 IMCD. - :Shilong 39/10/1S82] _19/10/3982]  1S/10/1982: _01/04/1388] 01/G1/i931 ! o
28151 Sewian KLP 13/12/19591ER |NEZ JACC1 [MCD___:Shilong 22/10/1982,  22/10/1532] __14/01/1991: _01/04/1$88] _01/01/188i
29 Sri PalRN . 18/05/1547:POR '1BBZ |BFRC (BCD2 __ :Barasat T 22/05/1965!  22/0S/1965] 18/03/1991; . 01/09/1882} 01/01/1991
30 MNillerP . 20/12195GER__[NEZ  ISEP. ISEP }S'n'tong T31/07/1982]  31/07/1582; _ 28/02/1991; . 01/04/1988] 13/02/1981 .
31.Sni .cmauc i 01107/10:0'FP NEZ |ACCZ2 1PDZ2 _ !Guvahati i 16/06/1966}  16/08/1956: _29/05/19527 01/09/1962! 13/02/1931: o
32 T I0/04/194G:ERP. IEZ1  IKCECT :KCEDS '- ,_02/08/1S72: __ 02/08/1872] 08/07/1991 _ 01/04/1688| 10/04/1991, o
B TIZ_ISCCOMCDI T A7wnsssl 170741 220041991, 1041518720 10/04/198] . |
, T EE7] | KOLC2AKCED? TRAIGPAERG. . Pan2eIal  140NTSI 10/04/199*'_'_'
“3ien 'Roy~< T ZON2SS2ER IEZT 'H\Cr"Cl..,.JBY-D n.o]Ka‘a CUO7IMASTIL CO7ISIY G C18IT1TY9T uwcmgss = TR RSTY ]
S SST .0 isNOngiiEn  iEZ1 KCCT “KCD8  Kolhada L TO5/0411980; 050443630, 030873982; ' 13/011982,
7371 LLIBC T O7/0741958:ER FEZ]  H(CC1_ "HCD! -1 T2B/04/1S79] . _26/04118731 _.29/01/1962; 2610471582 T T13£01/1982¢ .
- 38151 ucu\.;c. .\; =BT 72400318 I0E7  JACC2 AAAWD “Gueahati _ —29/00/i991; =:29/05/18517 [0S105/19921 i 1\,'01/1992;- T
139:55 iBabha’:iK saen NEZ, x.x_u GGCD | IGuveanzu | 16/11/1982] 1671171982} u/osna ?; T 15/013992 B -
“40%Sri  iMazumdaiD e ?-*.mm-ﬂ::seu £E71 TRC2HIERD? fhOika - ¢ TOSLY S84 ’:03/0'2/1‘-8"3' 200 13;01/.199 T
A1%Sri  Ghosh Gomri Bani D tGen YRWN2AGSIEN CAEZY .-:..v\r::cs Koy Soleatz 1 T28/04 /1337 25041987 -0"7.03/10:.(? *07/101679 13/0?/1992! o
T TBhanacharie&s«;;p;n s Msen f“ﬂ“'*mr TRET e Ao aieesakai o 1308/1S58] LIS/08/133} 7 i 719827 S| .20/03/1982 o s
V3 DasRC .. -iGen ROVOZ/IGSU: R INEZ . IGCEC 3GCEDZ. JGuwahet | “19/08/1588]  ~19/CE9R] 28 511952 -+ 20/03/1902 o :
__44iSmt sz Duttz Gitz Rani__ Gen | 01/04/1947[BOR IIBEZ |BFAC. {BERC _Koikata T122/0B/1965|  20/051263;  -06/04/19921 _01/04/1988; :. 20/03/1992 — :
i “iGen | 20/0B/19491ER ° INCZ GCEC IGLEDT [Guwahal . | ~11707/19681 _ 11/0#/1969;. - 10/04/1992} . 01/0471988]. -~ 20/68/1992; — ;
L ﬁe":n Mis iGen 03/10/1957;ER  lEZ2 | IBOC . IBCDI1 Bhubaneswa 16/01/1974] __16/0171974 - 11/05/1952; 01/04/1983| = 20/03/1952 ; :
47,51 _Shatna HN iCen | 12/09/1949{ER -INEZ 1ACC2 {NAAPD Guw::hatl = {7 14’08/1938 1/08/13881 30/04/1992‘.‘ s R 20103/1992; A ;30-
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P f’ 37:Sri_'Haldar Bebdas . 1sC 16/05/1962 ER’_JEZ1_° IKCC1_{KCD7~ Kolkata 1~ 0B/05/1987: __ 18/06/1981" m/ou"w 12/08/1833, _
. 233:SmtSoriowal Joyishna - 1ST 30/03/1969.ER _NEZ ACC2 |NAAPD iGuwahati 1. G1/07A8917 _ 01/07A921} " 01/07/1893, © 28/06/2002
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240-5ri_'Saha N.K. —I5C | O1/01/1S59'ER _{EZ1 _|KCC3 IKCDS: - !'Kolkata . 07/06/1880,  07/06/1980} za/c-czzocz “01/04/18881 __ 28/06/2002. \
241°Sri_IMistri Chandrasekhar_1SC.__, _08/02/1363 BOR [IBBZ MCC BLCD1 (Balurghat ~ : 16/08/1991, _ 16/08/1551. 25/06/2002 16231593 28/C612002__, . ", 5|
742 Smt ‘Giri Tapati ; .Gen , _15/07/1956 ER__{EZ1  [KCEC2|KCEDG Kolkata | 08/08/1SEG]  08/08/198D: _ 2%0&/2002 OV/0A/1585  28/0612002_ . _. |
243 "Sri_-Bhattacharjes Tushar SaiGen : 14/01/1966.ECR 1IB3M _[MCMC [BLMD _ 'Balurghat 16/08/16511 10[08/‘39“ 04/G7/2002___16[G3/1993. | 28/05/2002
o 0445 KarArunKanti - :Gen i 22/05/1960 ER 571 "WCC3 |KCD2  Kelkata' @ . 15 ‘0/1081__35/10/19@;_ 2_{/99/2_002 01/04/1388, 125 0012009 ) .
{Ghosh Amiya Bhusan__:Gen , 01/12/1958'ER _EZI MOECZ? IKCEC2  Kolkata_ 1 “Ge 31981 08/031981, __ 28/10/2002 01/04/1983),__25/08! .
- Bhanach,.ﬁgscnkar Gen :_01/01/1968 ER_NFZ_ ISCC. {TCD_ Agadala 2381991 23/04N1881. "01/10/2002_ 23/02/1353 N
) “Gen_ - 02/01/1858 EOR NESM THCHC (MCMD  Berhampur i 180319817 12 03AS8T: 19/04/2003 01041288 o
o “Gen | 15/04/1843 ER _ EZ2 'BCD3 _ 8hubaneswar .o,nnsn . OUOTASE | 12M12/2002 CUGHMSEE
wandzn Gen  G2/101953 ER €71 X KSCT  Kolkata 2% T Zeinieter anafised,
E . Gen | 150171963 SOR BB MO 4G MGIAC, | Murshicadad. 0 LGI042002 . I0I0UISET 57, .
Sri " TGen | 05/01/1958 BOR IBEM MCMC IMCMD  Berhampur ngss. | 1870711552, 12/01/2004 o zw-o/ 002
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~ 253.5n _.Mayon Corosingh ST © 01/02/1964,ER 'WEZ iSCC CRoatkhati | 241271989 _uncnoss T 24/06/2004 C _._____:1/_1).5/4'“04_ o
557 Sri iSarkarPradipKr.___SC : OLAOVISSEER NEZ |ACC2 P02 Guwahati - 11/03/1; / 13/08/2004 1W0/1595 1082004
255 Sri 1Banerjee Jayanta Ge.: - _11/0S/1S65 BOR ‘iBBM MCOMC MCMC _ Murshidabad _22/12/1888. 14/08/2004 1o /;zrM L
=2 _A_l_ij_gu_ajcha.ya wmitava G - 25/07/1867:80R I2BZ SCC1 BUCD - .Buniadpur - _ cefoznesl On[qg'_-gl___ AJGi 8/2004 =
{ » _9!_.|lr:ht‘<r o * Can 1"11111938 ZRNEZ ‘GCEC CCCC _Cuv_{ahnl 0‘:’03119\41
‘Cas Piiush Kantt_ ‘Gen | 01/02/1S67 ER _EZ1 IKG KCD2 ~ Kotkata_ ; .
- Paul Pre zoali Gen 25/08/1 362 ER EZ1 ‘( C.Z }‘(‘Dl Ko a"a o -~p0/ 19s A . t_ G89A02004
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; ué:’if-_f_l.'_l:_\_l‘(aml L Ce'w ~ 01/12/1860 - OR 188Z TIMCC MCD2 _Malda 19030857 10 01/08f20d 1140 o
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TRcy Prasun______ SC__ 0i/11/1383 BOR "1BBZ MCC MCD1_ Malda _ ) T 4052004 QUOVIESA 117057200 .
_ CGhosh Finaki Ranjan ___Gen | _.__0’3/07’“35: BOR BBZ _50C1_1CD_ . slampur 12002 120021993 15I06/1565 T AmeErR0%4
- 270 Sri_Khasnabish Goutam ~ Ger _ 07/03/1854 ER _ EZI KO3 IKCC3 . Kolkata owo«ngfs TG4/08/2004. OVOANSSE | MWOB/Z004 .
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K  "272 Sri Murmu Madan Mohan ST, . 16091988 ER . [E72 ECC {RCD _ _Ranchi_____ ~_‘_~_‘_’2"‘1/1"f"’ TI3/01/TS5et —25leal2Ena 1052004 L.
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I 730 Smt;Roy Soma __Gen_{ 10/07/19e2°ER _ |EZ “(KCC3_|KCD5 _ :Kolkata __ . |3,04/1994 ' "/0«:'13337—- 18/06/2004 1310415856 _ 11106'2()\:4 Y
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290 Sri_BasakRem ‘Gen . _11/05/1963 BOR '(BBZ _IMCC _IMCC __ iMalda '__03/07/1985_ '03/07/1995. _ 15/06/2004. _ 03/07/1957 11/05/4304' o
_ 291 Smt Kar Menjushri ' 20/05/1962 BOR IBBM SEP ‘SEP Siliguri 24/09/1989  24/09/1980 _ 04/1G/2004. _01/04/1388 _ 11/06/2004 .
282 Sri  Gangmei £ __01/03/19680 ER___NEZ . SCC._ KCD iKhatkhati . 31/08/1567  31/08/1987 __ 21/06/2004 11/06/2004
: usnznor;: BOR ISBM SEF | D Siligun | 0@/1/iEns 0870171983 14/08/2004_ - T T T 110872004

2938 Sii
sy

WW'WIW.N

[ANANANONA]

QOO D 0O

O~ U DLW
nEennnmoon (w-‘.n

1703

R

P

IBBM  BFC  SFC

_'-Z] KCC2 .L\CDﬂ  Kolkata

_BBZ_: BERC ,\\,r‘.*] _ kr-sm;g‘.

AT B
Tons Vil o

NEZ sCCTCO

NEZ cc | ICh.

=Z1 KOC3 \CL/3

EZ2 _ PCC._'BCD3_ mhubazneswal
IZBM _BFC_BFD1  Aganala 3
NEZ _ACC1 TZCD_- Tezpur
Ez2 PCC_ PCD2_ Fana
NEZ_ ACCH GCD : ah;;ﬁ.i__

c,f/o /19*¢'

NEZ  ACCH C"T___ Guwahati - 14/0 5/,co3t

Kaatkhati FAVAR FARo

040041972

ot . QIO A
34/ 12/18g <38/08/2004
01 :
~ 0

g

1W01ST2
01/03/1893

(3/03/1993 2’1/05/"2004

O°’0°". 9o3 20/07/2004

03031633

18/04/1984 _ 18/05/2004

/9/u1:":99J _ 23/05/ 004

1812/1800 14/ ?'6‘57/564
10/05/7992

ST

0’03/1 93J 2511126

ldA

1 ’/05’133: ___20/08/2004
4005118 el

. 00/0:,/4\“& i

01/0___
170518

ox ,109, 20u '

1308 Sri NEZ C1 ] 14/05/1883 3071172004
W30S R £ IBBM KCMC ) Krisnzgar_ 04/03/1982  04/0BNES2  08/09/2004 08/08/2004
o Q@ 3itsd suwr NEZ GCEC 'GOEC _Guwahsii _ 22/10/1982 2211041982 OTi0&{983 | 05/08/200%
‘/’w W Si28i Lash MNEZ SCC__ SCC_ Sichar ___ 08:47/1383  08/07/1993 _ 1771202004 _'____" C 7 osiarnos
VIS NEZ_ GCEC TCER Tezpur 2201071262 22/10/1962 _ 12/10/2035__31_(_0_4,'_199.3__ OSH0RI2004
A N‘v__i}_‘x-'g_ Ezz BCC  'BCDZ Bk ubarizs war_ 70 CV/09/1370 _ 14/05/2004_ 01/04/1988 0G/08/2004 .
53, Fi5 £21 KCC2 _02 03/1c 33 02/05/1983 _ 15/10/2004 _g)im/mas _ 05/06/200
W\ - 518 128 BFC TBFC 1851583 16'0;/168: _._27/08/2004  01/04/1983  05/08/2004
317 ST 51021087 ‘NEZ sCT_TKRCD 28/10/1981 1710312004 05/09/2004
)y 518 Gen o_,_/_‘,g/. IEE xuurdc MCHWC 4 . 300 p/?i?: 09/0/2004 T T s/00m00s
Doy 318 3C/03 ¢ L 1EBZ _MCC_ 271011984 7110/'1024“___.:9_/@ /2004 01/0411533  06/0%/2004 _
) T Ez1 _.30/05/1684  CO/0S/1984 _01/04/1933 (::/00/200" \
1 EZ1 JBitiguri'0w/02/18¢81 0410)17991 02/1"17”” - 05/09/2004 3 .
Sz2 CEZV Cunma e 1: O4I1CE3  14/040198 3 - 02/02/c00" 01/04,150, ) _‘.;_/\)312004_
- e m— b e - -_f_c-.-_—‘:-AL‘ ; At —— A inand s "*ww";»—-—._.._._.__‘.,. - oo R

Superint-naing Engi;

Co oidipaii

il

on (JC::’. ‘..z
£.PW D,, Nizam Py’

lj

B&oC,

Kelboa-ns

23474, AL 3-C Basa Boad L.



-~ OFFICE OF THE SUPERINTENDIR
17™ FLOOR,2""° MSO BUILDING,

. Tal :
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S K. an,_bon\}
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GOVURKMINT OF INDIR ANNEXURE’“_\L

CENTRAL PUBLIC WIDRKS DEPARTMENT

(033)22877516

Ho. (285 )/SE(CIER/CON, B D O

G ENGINEER,C(-ORE INATION CIRCLE(ER), :
NIZAM PALACE, 134/4,A.).C.BOSE ROAD KOLKA?A.zo

Fax : (033)22813183 0(

Dated: ,,?/17//.‘;/05

* OFFICE ORDER NO 2% OF 2006

The under menticnad UDCs are hereby promoted to the post ofln the scale of pay of Rs, I “'f"’

150-8000 from the date of acizal assuming charges of higher px

a3ts until further orders.

A Sl ] Narmie Quota | Presentoffice [S1 | ‘Name Quota
Mo | Shifsin, e - | NO. | Shri/Smt, o foffice
I Aman Dag(SC) { SQ AAWD/ 8 Pallab Oxakraborty MQ KCEC-1I/ Kol |
, 1 Guvwhat N ) _ i 1
i t Nilip Ch. Saikia(5T) | sQ | GEDY 9. | Apan Maitra(5C) MQ Coord(ER)/ -
: _/ et R L TS S kol
A | Sukumar Chakraborty }| PKCC:LY/Kol |10, | Bswajit Mukherjee  TMQ ] KeD- VI/KoI
) v ! ’ : . - - r——y
/:/ ;'S.K.I\mk'héfjeé:"\":‘: KCD-IV/Ko 11. ‘Pénab Kr. Das MQ KED-VI/KOI Sf
S TkRey T Q0 | BmMpy 12, m.. Karta Das(SC) [ MO TvéD el
‘ - , G ' . Lob e
V6, ! Pebasish biheres MQ KCO-VI/Koi l 13, Awtba Lal Biswas MO KCD-VI/Kol |
© 7.1 Ajit Das [MG | ACC-lY | Goutarm i, oandit | MO~ | KCD-LiljKol /
N T ‘ | Guwshati “ o

Consequent on r’jbOVF Hs.:

on i ey e 2 g et 8 4 6% mvrew o b vie e o . —

rQilowing ¢ Lansfer/pasting of pmmotets are hereby ordered with immediate

cifect i the int Jfpeblicserviee. e e e
. LNo. ! i krom | 5] ' Vice
- ‘ B i o ShrifSit.
‘1. | Amgad oas- _xﬂ.f\.ﬁwg/_ Guwaliati | NAAP Div./Suwahati | Ex.vacancy
i !.)lhp Ch. . Salkia NI GEDIY/ Guwahati N GUE Stnwahati 3o -
S | ‘iul\umm (hal raborw .| KD-lV/Kal | QL 1. £ » --do— e

e SKMukherjee KED-IV/Kol | keDvsvw ] Ex.vacangy

e T, K-Roy an/ﬂalurgrat LM“/salurghat _ | =-do- I ,

' & | Debasish Mukhenee KCO-V1/Kol BLCD-1/Balurghat =~do-- S0
A i LA Das o .. .|.ACCI/ Guwahati PO-Li/Guwahati__ | U.D.Rao promoted :

[ & | paliab Chakraborty KCEC-11/ Kol - [ MCO-I/Malgy ™| Tapan Naskar

b9, .| Arpan Maitra . .. | Coord(ER) Kol - SLO(IBBLY Sligurt | & uancy -

110, | Biswajit Mukiieriea KCD-V/Kol ' |BuCo/Buniadpur | Exvacancy

i1, ! Pranab Kr. Das KED-VI/Kol L CDICGanatok . | Exwvacaney.

112, ! NilKanta Das i_KLU-L1/Kol | ICD/1:ampur J.P.Saphui

13| Aourba Lal al Biswas =] KCD-VI/Kol SCED, Sliguri | Exvacancy .

f1a. T Goutam Kr. Pandit | KCDTH1/Kol MCMC{IBBR), Ex.vacancy .

S e o Berheoapur |

IR !Tapan Nac.kar { LD I/Makia e KCEL ifKol ~ Ex.vacancy |
116, | ).P.Saphui i ,/lslamimr . ...] SE(Co-ord)y/Kol_ T | M.K.Biswas B

The promoted U
7(seven) days for Kolka
concerned Gontrolling offl

DCs will have to intimate their acoestance/refusal of promotion/posting within
ta and 15(fifteen) days for outstatio 1s from the date of issue of this order, The

Lers are

heretw requested to obtaiy witten ecceptance/refusal of promotion from

the promoted persons and to commuwate the same this oftice within the date specified above No

(1

PRCHCP

*’Q*‘J : '}

Certified to be true copy -

)% CEE.

.——.‘_——/ - . =

J ~ Advocste - ... e
Gauhatl High Court ;




*
®
oa

- 4 («Eonditiona! acceptance of promotion will entertainedl. 1t Is further irdicated that it ':will‘ e

‘.“’" (;b

v respansibility of the Controlling officer to obtain written and datid ackiiowledgement of the receipt of the
» .- promotion/posting order from the promotees under them axd thelr written acceptance/refusal: of the
"~ promotion- order and to send the same to this office for record and further necessary action so that futuie

» - litigation are avoided.

" In case no Intimation about acceptance/refusal of abave [.i ymotion/posting is ,recewédv:ffotfg'-'the
| ‘promoted persons within the specified date, their promotion are fiable (o cancel without further reference. It
“.may be noted by the offidals offered promotion that in case cf refusal or non-reneipt of intimation about

© .+ year of till vacancy arises whichever is later.

| The contruliig officer are also requested that if ary Viglance disciplinary ¢aseis. pending, or -
contemplated agalnst any promotes, the effect of promotion ‘stould not be given.to-him and the fact. may -

' please be communicated to this ofice fortiwith.

Fufther, the Controlling officers are requested to 1elease the officials who. accept promiction -

of issue of this order.

" their acceptance of promotioit in time his/her name will be debarred from promotion for @ period of .ohe

without waiting for substitute as per instruction of higher authoifties within 15(fifteen)days from the date
: 0 v R

1

//L/ g
v | |

( C.SMITTAL)

Superititendi: ;) Engineer,Coord(ER) B

CCopylo: \j_,,;% -~ Te
1. DGW,CPWD,Nirman Bhiawan,New Dethi-11. Pt Yl i
5. ADG(ER),CPWD,Nizdm Palace,Kol-20. '

3 Al CE(C&F) under ER. ‘
¢, All SE(C8E) under ER.
- 5. All EE(C&E) urider ER. '
.. Concerned officlals through their controlling officer.
- 7. Estt.gection/Coord(ER},Kol.
€.  Reglon 3l Secratary, All India CPWD Office: Staff Association,kol.

¢ General Secrétary, CPWD Staff Assodiation(EZ),Kol.

EA to Supe:inmdlg,ﬁngmeer,(:obrd(ER)

iy

UDCHCP R

teesceirescessovsssassasesronenronates trrsee ¢t
.....................................................

e e g e et
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IN THE CENTRAL ADNINISTRATIVE TRIBUNAL
GUWAHATI BEHCH, GUWAHATI

! UMMM

IN_THE MATTER OF

0.4.H0.178 of 2006

Shri Narendra Narzari ' : Applicants
- ¥5 -

Union of India & Others : Resgondents
- AND - |

"IN THE MATTER OF:

Written statement submitted by the
Respondent Hos.p b ¢~

WRITIEN STATEMENT:

The humble answering respondents submit their
written statements a follows:

1ta}). | ﬂwtlam‘WWﬁ&ﬁ a) Ejzxkﬁﬁ €~%wv
Cusordads Conhort Divisters  CRWE T

oty v S5 s o v - s Y o

U

the above case, I have gone through a copy of the
application served on me and have understood the contents
thereof. Save and except whatever is specifically admitted

in this written statements, the contentions and statements”

.made in the applicétion may be deemed to have'been denied.

‘1 am competent and authorized to file the written statement

on behalf of all the respondents.

and respondent -No. 4 () in
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(b) " The application is filed unjust and is

unsustainable both on facts ana in law.

(c) That the application is bad for non-joinder of

necessary parties and misjoinder of unnecessary parties.

(d) That the application 1is also’ hit by the
'principles of waiver estoppels and acquiescence and liable

to be dismissed.

(e) That any action taken by the respondents was not
stigmatic and some were for the sake of public interest and
it cannot be said that the decision taken by the
Respondents, against the applicants had suffered from vice

of illegality.

2) That with regard to the statements made in
paragraph 1 of the application, the answerfng respondents
do not agree with the same. No such supérsession was made
in the office order No0,23/2006 issued vide T.0. no.9
(255)/SE(C)/ER/CDNII/330 dated 24.05.2006. The respondents
No.6, 7 and 8 were offered promotion on seniority quota at
their respective. position of consideration zone. The
applicant was also in the zone of consideration for
promotion to the post of ﬂead Clerk but departmental
promotion committee could not take decision regarding his
suitability for promotion due to non-availability of

Confidential Report and Vigilance Clearance Certificate.



.7It.qisjjpeftinent- to 1mentién'3ﬁeré ﬁtﬁat; .in all
“cases of ?namotion; the quest;on of su;tablllty and
‘"unsultabllity on the basis of recorﬂ is 1nherent as
}lpromotion is selectxon and nebaéy can claim ;t as of right.

©3) | That with' régaﬁd to -fﬁe :étafemeﬁté made 1in
paragraphs 2j -3, 4.1 to 4. 6 of the applitatlan, the
-x~answeriﬁg respandénts da not admit anything pxcept thase

that are. based on recorﬁs/rules and 1egal feunﬁa?ion

4, That with regard to the statements made in
paragrapﬁs ﬁ 7 _wof thé applifation, the answefihg

respondents beg to’ submiﬁ that the seniority list issued by

- the Respondent no.S, whene the: appi;rant posatlon is at /

51¢N9.4 and Rﬁspcndent no. 6 ? and 3 are at Sl Nas 10, 11'
and 12. All of them were within the zone af considerat&on ;
| w:for prcmatinn‘ao the post af Head‘CIert,
5, " .That with regard -t0  the ‘éﬁétements .ma&e, in‘
.parégrapﬁs  4;84'w4.9 'énd‘ 4.10 of 35& :applff.‘(;af'\‘ciem,v~ the
:QHSWQFiﬁg  réspondents wdq not agree ;gith_ ihe' séme. The,
pdsitiqh has already been explained din. the Epveéious,
'”paragréphsf {ig:f-ahplicaNt is 5eﬁiorivta the reépoﬁdent
,'Nos.s, 7 anda;*buf-the'ﬂﬁc cbuld‘nat_Take'deCisﬂan due te
thé nonaavailability.gfACEJVEC'af %hé’appligéﬁti His case
: shali bé cdﬁéiderad- by ‘the inext' DPC' (CR“_énd VCC now
f received) énd”if ﬁPC'finﬁs him’fif‘for prémafion, he ﬁﬁll

be offered promotion and also get benefit of the seniarity
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in the grade of Head Clerk when shall be reckoned from the
date of promotion order issued in respect of Respondent

\

i
Nos.6, 7 and 8. |
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It is worth mentioning here that there is no any
legally enforceable right when only the chances of
promotion are reduced but right to be considered for

promotion has not been affected at all.

6. That with _Eegard to the statements made in
paragfaph 4,11 of the applicétion, the answering
respondents submit that the promotion order will be issued
in favour of the aspplicant if the next DPC finds him fit
based on his CR/VCC. The place of posting will be decided

by the department as per administrative requirement,

7. ' That with regard to the statements made in
paragraphs 4.12 of the application, the answering
resﬁondents beg to submit that the right tg4be considered
for promotion of the applicant has not been curtailed, and

promotions depend certain procedures, criteria as mentioned
above and so far as the place of posting is concerned, it
is the prerogative of the department concerned since any
public servant is bound to work in the interest of the
Government and in the interest of the public and since it

is one of the service conditions once agreed upon.
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L8 “Thet wm.th mgard 1:0 the State‘mentls made in, :
.;.“.;paragraphs ﬁ.‘I bfj, ‘the. applicatmm : *'i:‘he' answe ring-
.ﬁfﬂéépﬁndents beg to Submlt that ‘the appllcanf 15 put ta the

f‘strictest proof LhQFGOf
c 9, . That with regam to the statemeﬁts made in
‘beg to submit tha’t %he claim of the appucant is devoid of

.any merit and not tenab‘le in the eye of 'tawiand; as such the .

, applicatipn.is Ha‘b‘le to be dj;émissed. o

i 19, I‘ha‘t tﬂis written statement 15 ﬂ‘aée banafide and
for th@ ends of justice . |
"
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| , paragraph 8 af the appucatinn, the answering respandeﬁ'ts




VERIFICATION

1, N. SR\NWhASK RAD aged

“about 45. years, working as Exeuicva Emainean
‘0 G\UM' Cemt\».( 'D'\\;\X)WMJ‘ CPWD o GUWAHATI

and competent officer of the answering respondents, do
hereby verify that the statements made in paras

1,2, 35,6 27 are true to my knowledge and those made

in paras & being matters of record are

true to my information derived there from which I believe
to be true and the rest are my humble submissions before

N thié Hon’ble Yribunal. :

And I sign this verification on this the

21 5F: th day of August 2006 at Guwahati.,

o Neve



